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Supreme Court [14]

Akola Municipal Corpn. v. Zishan Hussain Azhar Hussain, (Vikram Nath and Sandeep Mehta, JJ.),
2025 SCC OnLine SC 2729

CCE v. Lanyard Foods Ltd., (Manoj Misra and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2723

Clean & Heritage Colaba Residents Assn. v. State of Maharashtra, (B.R. Gavai, C.J. and Augustine
George Masih, J.), 2025 SCC OnLine SC 2720

Commr. of Customs v. Philips India Ltd., (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine
SC 2721

Commr. of Customs v. Vishal Video & Appliances (P) Ltd., (Manoj Misra and Ujjal Bhuyan, JJ.),
2025 SCC OnLine SC 2727

Dadu v. State of M.P., (Dipankar Datta and Augustine George Masih, JJ.), 2025 SCC OnLine SC

2733

Food Fats & Fertilisers Ltd. v. Commr. of Customs, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025
SCC OnLine SC 2726

Govind Mandavi v. State of Chattisgarh, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2731

Mohd. Rasal C. v. State of Kerala, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
2728

Precision Moulds & Dies v. Commr. (CGST), (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 2722

Rehal Industrial Corpn. v. CCE, (Pankaj Mithal and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine
SC 2724

Salil Mahajan v. Avinash Kumar, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine
SC 2732

Sintex Industries Ltd. v. CCE, (Pankaj Mithal and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC
2725

Sohanvir v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 2730

Allahabad High Court [2]

Ashok Pandey v. Rahul Gandhi, (Shekhar B. Saraf and Manjive Shukla, JJ.), 2025 SCC OnLine All
8032

Rajveer v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 8031

Andhra Pradesh High Court [11]
Appikonda Ramsh Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4098
Arela Bojji v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4092
Murthy Duraswamy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4094
Nidigunta Aruna v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4095
Pilli Anil Kumar v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 4099

Ravipati Rambabu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4097
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Routhu Srinivasa Rao v. Sunkari Bhanu Surya Prakasha Rao, (B.V.L.N. Chakravarthi, J.), 2025
SCC OnLine AP 4090

Santosh Chaturvedi v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4096

Sk. Baji v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4093
Vettikadu Raja v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 4100
Yempadapu Rohit v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 4091

Bombay High Court [21]

Amar Jaggnath Lavate v. Education Officer (Secondary), (M.S. Karnik and Ajit B. Kadethankar,
11.), 2025 SCC OnLine Bom 4902

Anil Mahadeo Kudmethe v. State of Maharashtra, (Anil L. Pansare and Raj D. Wakode, JJ.), 2025
SCC OnLine Bom 4894

Blessing Amaka Okonko v. State of Maharashtra, (Dr Neela Gokhale, J.), 2025 SCC OnLine Bom
4889

Chemco Plastic Industries (P) Ltd. v. Chemco Plast, (N.J. Jamadar, J.), 2025 SCC OnLine Bom
4896

CIT v. Shrem Alloys (P) Ltd., (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 4906
Hilario Xavier Menezes v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 4904

Jaywant Sitaram Gujar v. Anil Sitaram Gujar, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine Bom
4903

Kailash Masala Industries v. Organic Khandeshi Food Products, (Shailesh P. Brahme, J.), 2025
SCC OnLine Bom 4886

Kotak Securities Ltd. v. Gajanan Ramdas Rajguru, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom
4891

Kum. Bhumika v. State of Maharashtra, (Nitin B. Suryawanshi and Vaishali Patil-Jadhav, JJ.), 2025
SCC OnLine Bom 4901

Lilavati Kirtilal Mehta Medical Trust v. Niket Mehta, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom
4897

Mukund Mohan Kurunbhatti v. State of Maharashtra, (Nitin B. Suryawanshi and Vaishali Patil-
Jadhav, JJ.), 2025 SCC OnLine Bom 4900

New Shree Krishna SRA CHS v. Slum Rehabilitation Authority, (G.S. Kulkarni and Aarti Sathe, JJ.),
2025 SCC OnLine Bom 4905

Nitin Kedu Rajole v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine
Bom 4899

Priyanka Yogesh Gavhane v. State of Maharashtra, (Arun R. Pedneker, J.), 2025 SCC OnLine Bom
4898

Signpost India (P) Ltd. v. Brihan Mumbai Electric Supply & Transport Undertaking, (Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 4888

Sk. Rafique S.K. Gulab v. State of Maharashtra, (Nivedita P. Mehta, J.), 2025 SCC OnLine Bom
4893

Sushilaben Harilal Joshi v. Triveniben Bhikhalal Busa, (Madhav J. Jamdar, J.), 2025 SCC OnLine
Bom 4890
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Tejrao v. Vijayji Pakalwar, (M.M. Nerlikar, J.), 2025 SCC OnLine Bom 4892

Villa Realcon LLP v. Chandresh Parbat Gothi, (Somasekhar Sundaresan, J.), 2025 SCC OnLine
Bom 4887

Vitthal v. State of Maharashtra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 4895

Calcutta High Court [22]
Basudev Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9545

Benimadhab Construction (P) Ltd. v. RBI, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal
9540

Bihar State Power Generation Co. Ltd. v. R.S. Construction, (Gaurang Kanth, J.), 2025 SCC OnLine
Cal 9527

Calcutta Jute Manufacturing Co. v. Dwarika Yadav, (Lanusungkum Jamir and Rai Chattopadhyay,
JJ.), 2025 SCC OnLine Cal 9529

Chandra Sekhar Mondal v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal
9530

Dinesh Kumar Agarwalla v. Prabhat Kumar Mittal, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal
9528

Ghosh Construction v. Bank of Baroda, (Krishna Rao, J.), 2025 SCC OnLine Cal 9534
Kiran Mondal v. LIC, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9547

Manoj Paul v. Calcutta High Court Legal Services Committee, (Krishna Rao, J.), 2025 SCC OnLine
Cal 9548

Minakshi Ghosh v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 9541

Mira Mondal Ghosh v. CESC Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 9542

N.K. Builders v. Union of India, (Krishna Rao, J.), 2025 SCC OnLine Cal 9543

Paban Kumar Jana v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9544
Pradip Kumar Das v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9536

Pushpa Sharma v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9533

Ramchandra Dalapati v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9535

Ranajoy Adhikary v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9531
Rumu Gorai v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9539
Shayan Sachin Basu v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9532
Somnath Banerjee v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9538

Subhodip Mitra v. Union of India, (Krishna Rao, J.), 2025 SCC OnLine Cal 9546

Subrata Kumar Maity v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9537

Delhi High Court [67]

Ads Civil & Interiors (P) Ltd. v. Austvinayak Plywoods, (Girish Kathpalia, J.), 2025 SCC OnLine
Del 8744

Ajay v. Artists Planet, (Manmeet Pritam Singh Arora, J.), 2025 SCC OnLine Del 8760
Ankush Kumar Mahato v. State (NCT of Delhi), (Vikas Mahajan, J.), 2025 SCC OnLine Del 8737
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Awanish Chandra Mishra v. Delhi High Court, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC
OnLine Del 8790

Bitoo Singh v. State, (Manoj Kumar Ohri, J.), 2025 SCC OnLine Del 8746

CBSE v. Nasheta Zaidi, (Anil Kshetarpal and Harish Vaidyanathan Shankar, JJ.), 2025 SCC
OnLine Del 8772

CCS Computers (P) Ltd. v. NDMC, (Devendra Kumar Upadhyaya, C.J. and Tushar Rao Gedela, J.),
2025 SCC OnLine Del 8774

Chhattar Singh v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine
Del 8793

CIT v. Clifford Chance Pte Ltd., (V. Kameswar Rao and Vinod Kumar, JJ.), 2025 SCC OnLine Del
8771

Deepak Kumar v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8754
Devinder Kumar Choudhry v. Rambir Singh, (Saurabh Banerjee, J.), 2025 SCC OnLine Del 8776
Devinder v. Lt. Governor, (Jasmeet Singh, J.), 2023 SCC OnLine Del 8832

Devinder v. Lt. Governor, (Jasmeet Singh, J.), 2023 SCC OnLine Del 8833

Devinder v. Lt. Governor, (Tushar Rao Gedela, J.), 2024 SCC OnLine Del 9846

Dhruv Mittal v. Commr. of Customs, (Prathiba M. Singh and Renu Bhatnagar, 1J.), 2025 SCC
OnLine Del 8780

Divisional Railway Manager v. Kanchan Tiwari, (Chandrasekharan Sudha, J.), 2025 SCC OnLine
Del 8765

Faisal v. State, (Amit Mahajan, J.), 2025 SCC OnLine Del 8732
Fareha Ahmad Khan v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 8784
Gautam Anand v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8748

Gogoal Hydro (P) Ltd. v. BHEL, (Anil Kshetarpal and Harish Vaidyanathan Shankar, JJ.), 2025
SCC OnLine Del 8763

Hemant Singh Rawat v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 8753
ITC Ltd. v. Adyar Gate Hotels Ltd., (Amit Bansal, J.), 2025 SCC OnLine Del 8759

Jagdish Singh Chauhan v. Lt. Governor of Delhi, (Nitin Wasudeo Sambre and Anish Dayal, JJ.),
2025 SCC OnLine Del 8783

Jain Healthcare Centre v. BSES Rajshani Power Ltd., (Mini Pushkarna, J.), 2025 SCC OnLine Del
8787

Kapoor Tent & Caterers v. Delhi Tourism & Transportation Development Corpn. Ltd., (Anil
Kshetarpal and Harish Vaidyanathan Shankar, JJ.), 2025 SCC OnLine Del 8764

Karyan Global LLP v. Vivek Kumar Mishra, (Amit Mahajan, J.), 2025 SCC OnLine Del 8740
Krishan Kumar v. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 8739

Kuldeep Singh v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC OnLine
Del 8781

KVS v. Bhairvi Kumari, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 8789

Manju Mehra v. Dev Pratap Seonie, (Girish Kathpalia, J.), 2025 SCC OnLine Del 8743

Mapsa Tapes (P) Ltd. v. Shiv Naresh Sports (P) Ltd., (Amit Bansal, J.), 2025 SCC OnLine Del 8761
Mariyam v. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 8738
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